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Demand to restore kerosene allocation to Tamil Nadu

SHRIMATT SASIKALA PUSHPA (Tamil Nadu): Sir, the Government of Tamil
Nadu is in need of 65,140 kilolitres of kerosene per month for distribution to poor and
downtrodden people under the Public Distribution System to cardholders. The Ministry
of Petroleum and Natural Gas, year after year, for the last three years, has been constantly
and want only reducing this entitlement of kerosene. And now, it stands at 29,056 kilolitres.

It 1s only 45 per cent of the State’s requirement of kerosene.

It was stated that the reduction is basically because of the number of LPG domestic
connections. But the data collected for arriving at this figure is faulty, to say the least.
Secondly, the reason for this reduction of kerosene to Tamil Nadu does not seem to
hold water because though there 1s a widespread trend of increase in LPG connections
throughout the country, there is no reduction in allotment of kerosene for some other
States.

Presently, we are again pained to see that in the latest allocation made on 1st July
this year, the same level of allocation is maintained. We request the Government to
reverse the arbitrary and unjust reduction in allotment of kerosene to our State. In this
connection, our Chiel Minister also has given a memorandum to the Prime Minister last

month requesting the Centre to revise and restore the allocation.

Hence, I request the Ministry of Petroleum and Natural Gas, Government of India,
to kindly restore the full allocation of kerosene to Tamil Nadu, as demanded by our Chief
Minister. Thank vou.



